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M_ ......... fl'olD P ... Wm RaIlway 
Kanmcllari Pari ..... 

2818. RAJMATA KRISHNA KUMARI-
JODHPUR: WiIllhe Minister of RAILWAYS 
be pItaS«! 10' slale : 

(a) whether GoYernml"flt have recei\'ed any 
memorandum from Ihe Pashchim Railway 
Karamchari Parished ; and 

(b) ;f 10, the nature of Ihe d..,mand. lisled 
therein ;, and 

(c) Ihe reaction or Goverwocnt thereto? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA): (a) Yes. 

(b) and it) The dem.nd. made by the 
Pashehim Raih,-ay Karamehari Parisha" and 
lhe views of the GO\'ernm"nt Iher""n are as 
und"r :-

(i) InatUfIUIlY of minim ,,'uf 

The quanlum or int"r:m relief gran-
ted by Guvernm"nl is the same as 
thai recommend"" by Ihe Third 
Pay Commission in their inl.:rim 
report. Hav ing accepted the report 
in tOlo, Ihere is no scope for any 
modification at this .:age. 

(ii) SlUing up of a .epa,,,,, WIll' Board ror 
lltriIw.)1III1I or a Slparau clll wil!tm 
Ur. Thi,d Pay Commissioll 10 tUGI willi 
lilt demands of III. Rai/lDlly1/II1I 

The general wage level, .. f Centr;')' 
GDVernm~nt emp!oy""" have to be 
determined by a .i"llle body .. 
II<-parate .. andards cannot be for-
mulated for Railway servants aloDe. 
However, the spedal requirements 
of Railway categories wiu doubt Ie .. 
be looked into by the Pay Commb-
lion themselves. 

(iii) N.,d-baj.d minimum ""'" 

The tlucslion of need-based mini-
mum wage is a .pecific item which 
is being dealt with by the Pay 
Commission. 

(ill) Mi.um- ... Muimum sea/IS hlfix,d 
ill 1M raliD oj I : 10 
Whal thould be the ratio between 
the minimum and the maximum 
salary is also a malter which wal 
be: dealt wilh by tbe Pay Commis-
sion. 

(v) Rno,lliliDII of III, Karam,h",i Pa,ishad 
There are already two recognised 
uaiODl on each or the Railwa,. 
afliliatcd to the National Federation 
of Indian Railwaymen and the All 
India Railwaymen'. Federation. It 
i. not considered dairable at thi. 
,tlllle 10 recOJ[nisc: further union., 
having regard to tbe need for lerk-
ing to evolv", if possible, one union 
O\'CI' ",e Railwa,.. 

Fl'1llltnltioa a_-. StnosnPlaen 
(Nortloera RaII_,.) 

2819. SHR) K. C. PANDEY: Will the 
Minister of RAILWAYS be pleaoc:d to state: 

(a) wbether a lot of frustration prevails iD 
the category or Slenograpllen in grade 
Rs. 130-300 on the Northern Railway on 
account or discriminatory treatment being 
given to certain .tenos whose reaut .. or ""Icc lion 
f~r promotion to grade RI. 210-425 ar ... held up 
by the administration; 

(b) whether both tbe recognis..d Unions 00 

Ihe Northern Railway have approacbed the 
General Manager for varioUi remedial .tcps to 
eliminate the dl.crimination and if 10, the 
action taken by Government; 

(c) whether vanOUt IUggrations put forth 
by the Unions bave been ""t aside; and 

(d) if 10, the reasons therefor and the It cpt! 
being taken to remedy the .hustion ? 

THE MINISTER OF RAILWAYS (SHRI 
HANUMANTHAIYA): (a) Agaimrt a total 
or 90 posts of Stc:oOlraphen in grade R .. 210-
445 (AS) a prov:.ional panel or 88 h .. already 
been declared and promotion. ordered ; a IUP-
plementary IIClectir n for 2 posts only remains 
to be held. 

(b) No. 

(c) and (d) Do not arite. 




